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You yourself have lost it
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Why should we suffer for your delay,
your inability to take the decision,
inability tg implement the decision,
inability and confusion among the
Planning Commission, the Railway
M.lmstry, the Finance Ministry, the
Finance Commission, So many things
are there. I don’t understand this.

So, it is unjust.

[ RAJYA SABHA ]
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THE VICE.CHAIRMAN (DR. NA-
GEN SAIKIA): The Home Minister
has come. Now the Home Minister
will make the statement.

STATEMENT BY MINISTER

VIDEO CASSETTES RELATING
ASSASSINATION OF RAJIV

GANDHI

THE MINISTER OF HOME AF.
FAIRS (SHRI S. B. CHAVAN): Mr
Vice-Chairman, Sir, I rige to make
this statement- in regard to video
cassettes relating to the assassination
of late Shri Rajiv Gandhi.

The Special Investigating Team of
the CBI which is investigating the
case has so far seized 467 video cas.
settes, one of which was found to be
brand new and unused. The re-
maining 466 cassettes have been view.
ed and are still being viewed by a
team of investigating officers for id-
entifying the frames that could be
relevant to the case.

So far, the SIT has been able to
seize only two video cassettes cover.
ing the public meeting at Sriperum-
budur on May 21, 1991 prior to the
assassination. One video eassette was
videographed by one Babu who had
been engaged to do so by Shri A.J.
Dass, the organiser of the publie
meeting at Sriperumbudur on May
21. 1991. This cassette covers the fun.
ction - before the arrival of late Shri
Rajiv Gandhi at Sriperumbudur. Tt
showg .a music performance being
rendered for the audience by Shan-
ker Ganesh and party and thereafter,
an announcement by Shrj A. J. Dass
on the garlanding and presenting of
shawls to Shri Rajiv Gandhi. The
cassette then shows in a blurred man-
ner a crowd milling around Shri Ra-
jiv Gandhi and some shawls being put
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around him. The cassette then be.
"comies totally blurred and thereafter
shows Doordarshan coverage on the
funeral, etc. that was subsequently
recorded by the videographer.

All the connected persons including
the videographer have been examined
thoroughly and so far there is no
evidence that the cassette was tam-
pered. The SIT is also obtaining
technical expert opinion from abroad
on whether the cassette was tamper-
ed with any way.

Tie second casse€tt was videogra-
phed by one Pavun Raj who had
been engaged by the Tamilnadu Con.
gress Committee () for the same.
This cassette covers the interview of
Shri Rajiv Gandhi at Madras airport,
the public meetingg  thereafter at
Porur and Poonamallee and his arri-
va] at the Sriperumbudur -public
meeting. At Sriperumbudur, the cas-
sette covers the music programme of
Shanker Ganesh and party and stops
at this point. As regards thig casse-
tte also, all the connected persons, in-
cluding the videographer have been
thoroughly examined and so far there
is no evidence to show that thig cas-
sette was tampered with. However,
expert opinion on this cassette also
is being obtained.

The SIT has stated categorically
that both these cassettes are now
Court property and have not been
tampered with 5t all after they were
seized by the SIT.

SHRIMAT] JAYANTHI NATARA-
JAN. Sir, is clarification permitted?

THE VICE-CHAIRMAN (DR. NA-
GEN SAIKIA): No.
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The Railway Ministry is not serious
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New types of resources generation are
most essential. The only source you

are utilising is raising the frelghts
and passenger fares.
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PROF. = SAURIN BHATTACH-

ARYA: Just one minute, Sir. Onthe
statement of the Home Minister;....

THE VICE.CHAIRMAN (DR. NA-
GEN SAIKIA): That stage is over.



